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Release of Electricity from NTPC's 
Korba and Vindhyachal Plants to 

Madhya Pradesh 

226. SHRI SURESH PACHOURI: Will 
the Minister of POWER be pleased to state; 

(a) whether it is a fact that the Korba and 
Vindhyachal plants of NTPC are not 
releasing the full quota of electricity to 
Madhya Pradesh resulting in acute shortage 
of electricity in the State: 

(b) if so, the details thereof; 
(c) whether Government propose to 

instruct the NTPC to release full share of 
1100 megawatt of electricity to Madhya 
Pradesh from its Korba and Vindhyachal 
plants; 

(d) if so, by when Government propose to 
do the same and if not what are the reasons 
therefor; and 

(e) what are the manner in which 
Government propose to reduce the shortage 
of electricity in Madhya Pradesh? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) to (d) During the period 
April—Oct., 1992, as against total 
entitlement of 3729.6 MU from Korba and 
Vindhyachal STPS of NTPC, the actual 
drawal of M.P. was 4831.8 MU. Thus M.P. 
has overdrawn 502.2 MU during the above 
period. 

(e) Various measures being taken to reduce 
the shortage of power in Madhya Pradesh 
include expediting commissioning of new 
generating capacity, implementa- 

tion of short gestation projects, improving the 
performance of existing power stations, 
reduction of T&D losses, implementation of 
demand management and energy 
conservation measures and arranging transfer 
of energy from surplus to deficit areas. 

The house then adjourned at 
Seventeen minutes past eleven 
of the clock till eleven of the 
clock on Wednesday, the 25th 
November, 1992. 


